(b) ifso, the detalls of discussion and decision taken?

THE MINISTER OF DEFENCE (SHRI AK. ANTONY): (&) and (b)) The US Secretary of
Defence visited India on 19-20 January, 2070, During hig meetings, both sides discussed matters

relating to bilateral relations and various security related issues.
Need to amend Army Insurance Policy Rules
2781, SHRI AA. JINNAH: Wil the Minister of DEFENCE be pleased to state:

(a) whether it i a fact that at the time of retirement an extended insurance certificate is

izsued to army officers as one time premium for & period of 15 years or attainment of 70 years;

(b)  whether it is a fact that there is no pravision of any refund or benefit to the aged ex-

servicemen, after the expiry of the extended ingurance period ; and

(23 whether Government s contemplating any amendment to the Army Insurance Policy
Ruleg =0 ag to pay the ageured amount to the insured on attainment of 70 years or an the maturity of

the policy 7

THE MINISTER OF DEFENGCE (SHRI AK. ANTONY): (&) to (&) The Extended Insurance
Scheme was started in 1987 with the aim of providing retiring personnel with an insurance cover after
retirement. The insurance amount and period of cover is periodically revised by the decigion of the
Board of Governors, which is implemented from the progpective date and made applicable only to
new entrants. With effect from 30th June, 2009, Extended Insurance cover has been increased to
Rs.6 lakhs for officers and Rs.3 lakhs for Persons Below Officer Ranks (PBORs) for a period of 26
years giter retirement or 75 years of age whichever is earlier. One time nan refundable premium being
charged at the time of retirement/release/discharge for this policy varies from Re.42,660/- to
Fs.32,490/- for officers and Fs.22,200/- to Rs.l8,140/ -for PEORs, depending on the age of thelr
retirement. Extended Insurance Scheme is & term insurance scheme which does nat have any
survival benefits. In order to keep the cne time non refundable premium at low level and make it
affordable to all members, only rigk premium is charged and there i no saving component.
Presently, there is no provision of any refund or benefit to the aged ex-servicemen, after the expiry of

the validity period of insurance cover.
Test Fire of Dhanush Nuclear CBM

2782 SHRI KALRAJ MISHRA Will the Minister of DEFENCE be pleased to state:
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